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IN THL CENTRAL ABKLIKISTRATIVE TRIBULAL
CIRCUI1 SITTING AT NAGFUR
BCLBAY BilCH, 'GUriSTAL' EUILDING N .6
PRESC(UT RCAL, BCMBAY 1

OA Nos. 66/92 & 71/92

U.D. Patil .. Applicant in Ch 66/92
A.J. Ingle : e« Applicert in (A 7ﬂ/92

v/s.

Union of India through
Gereral lanager,
Central Rly. Bembay .. Respondent in CA 66 & 71/92

o

Coram: Hon.Shri Justiée I. S Deshpande, V.C.
Hon.Shri I Y Priclkar, Fember (&)

APPrARALCL @

Mr. I: Sudame
Counsel
for the applicant

lrs. Incira Becdade
Ccunsel
for the respondents

Ral JULGKELT @ Latooes 184,3,1593
(PzK: I S Deshpande, Vice Chairman)

We have heard the counsel. The applicents wha
were Ciscontinued from service, hzve rcceived their
notice period pay as well as cther dues. The grievance
is that there was work but others who were Jurlor
were appointed. However, Shri Sudame dces ntt press
this contention at this stage. '

Mrs. Bodade, on behalf o©of respondentis made a
statement that work will be provicec¢ if and when cccasicn

of fresh appointment arises, according tc their seniority.

In view of this stet._nent, Shri Sudame does

net press the application and is accerdingly dismissed.
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, BOMBAY.
APPLiCA'I‘IUN UNDER SECTION 19 OF THE ADMINISTRATIVE
TRIBUNALS ACT, 1985: “
Original application No.  of 1991.
APPLICANT:~ ARUN KISAN INGLE, aged 28 years, resident of
Qut-house of Railway Bungalow No.,C-33, Near
D.R.M's Office, Railway Colony, Bhusawal.
e VERSUS...
RESPONDENT:~ Union of Iﬁdia- throuch General Manager,
Central Railway, Bombay V.T. Pin-400 00l.
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o ‘C'cmrai AGministrative Tlibu'*»;-‘
MOHAN SUDAME Bombay -Bench -
TE Received application on, )Y )2 .O”
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